
TH GAU TI HIGH COU RT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGAI.AND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.VII-g3/ 1998/ 10804/A

From Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Shri Surajit Kumar Dhar,
Principal Judge, Family Court,
Cachar, Silchar.

iA

9 November,2023.

Sub: Casual leave.

Ref:- Your letter No. FClSil/2023l988 dated 31.10.2023.

Sir,

with reference to the above, I am directed to inform you that your prayer for
casual leave on 31.10.2o23, has been granted. The counselor, Famiry court, cachar,
Silchar shall remain in charge of your Court and Office in your absence.

Yours ftithtully,

eLl-
JT. REGTSTRAR (WGTLANCE)

Me o NO.Hc vrr-93/ 998/1 05/A. dated

Dated Guwahati the

t O?-tt-23
copy to:

/ The Project Manager, Gauhati High Court, Guwahati.
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